n
Crl.A No. 124 COF 2003

| TEM No. 102

(Part - Heard)

SUPREME

Court No. 6 SECTION I | A

COURT OF I NDI A

RECORD OF PROCEEDI NGS

CRI M NAL APPEAL NO. 124 OF 2003

State of Maharashtra

Appel I ant (s)

VERSUS

Kashirao & Os.
( Wth office report)

Date : 21/08/ 2003 This Petit
CORAM :

HON BLE MR JUSTI CE
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Respondent (s)

ion was called on for hearing today.

DORAI SWAMY RAJU
ARI JI T PASAYAT

For Appellant (s )M. Ravindra K Adsure, Adv.

For Respondent (s)M. MR Daga, Adv.

M. V.B. Pal orkar, Adv.
Dr. Kail ash Chand, Adv.

UPON hearing counsel t

he Court made the foll ow ng

ORDER

M. MR Daga, |earned counsel

appearing for the respondents started his argunents at 11.30 A

M and concluded at 12.30 PM Thereafter, M. Ravindra K Adsure, |earned counsel appearing fo
r the State made his subnmissions for a short while.
Heari ng councluded. Judgnent reserved.
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